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tb) No Centrally sponsored scheme was
implemented  for reclaiming the :avine
lands during the Sixth Plan,  However,
the concerned States of Uttay Pradesh,
Madhya Pradesh and Rajasthap  treated
about 5 lakh ha. of ravine area and table
land in the Chamba] and the Yamuna
river System.

() A Centrally sponsored schemes of
ravine reclamation in Uttar Pradesh,
Madhya Pradesh and Rajasthan is pro-
posed to be implemented with an outlay
of Rs. 12 crores for 1986-87.
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Dangers from GE Reactors i Tarapur
Atomic  Power Station

2191. SHRI PRABHAKAR RAO
KALVALA: Will the PRIME MINISTER
be pleased to state:

(a) whether Government are aware
that GE reactors now operating in Tara-
Pur Atomic Power Station are subject
to same problemg as the GE reactors in
Three-Mile Island (TMI), as reported in
the ‘Hindustan Times’ of 26th July, 1986;

(b) whether Government are aware
that TMI accident which occurred geven
years ago has cost more than 1 billion US

$ and j5 decontaminated to an extent of
1/6 so far;

(c) whether /Government are aware
that TMI reactors have beem  modified
costing US $ 95 Mil; and

(d) whether ip view of the Chernobyl
disaster Government propose to reassess

the safety of Tarapur Atomic  Power
Station?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TEC-
HNOLOGY AND IN THE DEPART-
MENTS OF OCEAN DEVELOPMENT,
ATOMIC ENERGY,. ELECTRONICS
AND SPACE (SHRI SHIVRAJ PATIL):
(a) The reactors at TAPS are of a kind
different from those of Three Mile Tsland.
While Tarapur Units are  Boiling
Water Reactors (BWR) type, the TMI
Unit; are  Pressurised Water  Reaclor
(PWR) type.

(b) and (c) Government is hot aware
of the precise costs incurred in carrying
out the decontamination and  modifica-
tions in TMI Reactors.

{d) Information on Chernoby] accident
ig expected to be made available to.an
TIAEA conference by end August. 1986.
Lessors earnt from this accident, as
appropriate, will be applied to our Rcac-
tors. Government ig constantly review-
ing safety of Nuclear Power Stations and,
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based on expert techmica]l advice, design
and operaing practices at these  staions
are improved to ensure that accidenis do

Jot oceur,
Pollution of sea water at Bombay Port

2192. SHRI PRABHAKAR RAO
KALVALA: Will the PRIME MINISTER
be pleased to state:

(a) whether it is a fact that despite ex-
istence of stringent laws to combat oil and
sewage pollution of sea water, tbe Bom-
bay port continues to remain badly pol-
luted resulting in  health hazards and
damage to marine growth and aquatic
life, as reported in Aquaworld of August,
1986; and

(b) What are the plans to
marine pollution and possible use of sea
water for drinking/agriculture afte; desa-
lination through solar power, etc.?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TEC-
HNOLOGY AND IN THE DEPART-
MENTS OF OCEAN DEVELOPMENT,
ATOMIC ENERGY, ELECTRONICS
AND SPACE (SHRI SHIVRAJ PATIL):
(a) There is no doubt that pollutior ex-
jstg in the Bombay Port. This is cau-
sed by the discharge of untreated sewage,
industrial effluents, solid waste etc. intos
the sea. This affects the fish and other

acquatic ife.

control

(b) The maintenance of pollution-free

marine environment in the port i  the
responsibility of the Port Trust. The
Maharashtrg State  Pollution  Control

Board and the State Government are
responsible for ensuring that land based
pollutants are not discharged into the sea
and for enforcing pollution controj laws.
They have their own plans for controll-
ing marine pollution and these are being
implemented.

At present, technology is available in
the country for desalinating  brackish
water s0 as to make it fiy for drinking.
The State Governments are making use of
this  technology to provide drinking
water to smal] communities, where feasi-
ble.  The technologies developed make
use of gsolar power or reverse osmosis,
The Department of Ocean Develepment
has two demonstratio plants basei on
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reverse osmosis  which are  producing
drinking water in Tamil Nadu and Andhia
Pradesh.

Technology has mot so far emerged for
desalinating ges water and for undertak.
ing desalination on such u large scale as
to make water available for agriculture.

Extension of Ganga Action Plan to al}
the rivers and water tankg

2193. SHRI PRABHAKAR RAO
KALVALA: Will the PRIME MINISTER
be pleased to state:

(a) whether the Ganga Actiop Plap is
likely to be extended to all the rivers and
water tanks in the country on the lines of
the successful experiments with London’s
Rivery Thames, as reported in Aquaworld
of August, 1986.

(b) whethey the new perspective  plan
for rivers in India has been worked out
within 5 tight time-frame and if so, what
are the details _thereof; and

(c) whethey it is also likely to  make
drinking water available throughovt the
country? -

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z. R, ANSARI): (a)
There is no proposal at present for taking
up schemes similar to Ganga Action Plan
in other pivers.

(b} No perspective plan has besa wor-
ked out for pollution control on  the
lines of Ganga Action Plan for rivers in
India.

(c) Doez mot grise.

Public Distribution” System  in remote

areas

2194, SHRI GAYA CHAND BHU-

YAN: Will the Minister of FOOD
AND CIVIL SUPPLIES be pleased to
state: ‘
(a) whether Government are aware
that the Centre’s programme for dis-
tribution of essential commodities is
not being properly implemented in
the remote areas by the State Gov-
ernments: and

(b) if so, whether Government pro-
pose fo undertake an independent



